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MINISTRY OF PORTS, SHIPPING AND WATERWAYS
(PHRD Division)
NOTIFICATION
New Delhi, the 04th May, 2026

G.S.R. 333(E).— In exercise of the powers conferred by sub-section 1 of Section 3 of the Major Port
Authorities Act, 2021 and in supersession of the Notification of the Government of India, Ministry of Ports, Shipping
& Waterways (PHRD Division) G. S. R. 125(E) dated 15" February, 2022, the Central Government hereby appoints the
person mentioned against S. No. 1 in the table below, to be a member of the Board of Major Port Authority for Mumbai
Port with immediate effect and until further orders.

TABLE
SI No. Interests Name of the Person to be appointed
(€3] 2 3
1 Member from Customs, Department of | Principal Commissioner/ Commissioner of Customs
' Revenue (General), New Custom House, Mumbai- I

[F. No. LB-11013/1/2021-Labour]
SANDEEP GUPTA, Jt. Secy.
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New Delhi, the 04th May, 2026

G.S.R. 334(E).— In exercise of the powers conferred by sub-section 1 of Section 3 of the Major Port
Authorities Act, 2021 and in supersession of the Notification of the Government of India, Ministry of Ports, Shipping
& Waterways (PHRD Division) G. S. R. 123(E) dated 15" February, 2022, the Central Government hereby appoints the
person mentioned against S. No. 1 in the table below, to be a member of the Board of Major Port Authority for Jawaharlal
Nehru Port with immediate effect and until further orders.
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TABLE
SI No. Interests Name of the Person to be appointed
(€3] 2 3
1 Member from Customs, Department of | Principal Commissioner/ Commissioner of Customs
) Revenue (General), Mumbai Customs, Zone-II

[F. No. LB-11013/1/2021-Labour]
SANDEEP GUPTA, Jt. Secy.
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